10203 Demands
15.58 hrs.
MINISTRY OF KEXTERNAL AFFAIRS

Mr. Speaker: We shall now take up
the Demands under the control of the
Ministry of External Affairs,

DEMAND No. 15—TRIBAL AREAS
Mr. Speaker: Motion moved:

“That a sum not exceeding
Rs. 14,54,01,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1965, in respect
of ‘Tribal Areas’.”

DEMAND No. 16—EXTERNAL AFFAIRS
Mr. Speaker: Motion moved:
“That a sum not exceeding

Rs. 16,99,91,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1965, in res-

(1)

pect of External Affairs’.

DemAND No. 17—Dapra AND NAGAR
HAVELI AREA
Mr. Speaker: Motion moved:

“That a sum not exceeding
Rs. 17,22,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1965, in respect
of ‘Dadra and Nagar Haveli
Area’.”

DeMmAND No., 18—OTHER REVENUE Ex-
PENDITURE OF THE MINISTRY OF Ex-
TERNAL AFFAIRS
Mr. Speaker: Motion moved:

“That a sum not exceeding
Rs. 7,16,06,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1965 in res-
pect of ‘Other revenue expendi-
ture of the Ministry of External
Affairs’.”
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DemAND No. 115—CAPITAL OuTLAY OF
THE MINISTRY OF EXTERNAL AFFAIRS

Mr. Speaker: Motion moved:

“That a sum not exceeding
Rs. 1,51,25,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1965, in respect
of ‘Capital Outlay of the Ministry
of External Affairs’.”

Mr. Speaker: Those hon. Members
desirous of maving their cut motions
may send chits to the Table within
the next ten minutes.

Shri P. K. Deo: While moving the
cut motion standing in my name, I
beg to submit that it is gatifying to
note that the world is today no longer
divided between two monolithic and
antagonistic power blocs; thanks to
the statesmanship of the UK, USA and
USSR in signing a test ban treaty and
the great political foresight shown by
the USA and the USSR by retirieving
this world from a boiling cauldron in
the Caribbean by solving the Cuban
crisis, which would otherwise have
not only led to mutual suicide of the
USA and USSR but would have led
to the total annihilation of the world.
A new awareness has dawned on the
world that there is no future for "the
world without some kind of a world
order,

In spite of this favourable climate
being created in the world, it is reg-
rettable to note that the graph of ten-
sion so far as our relations
with Pakistan are concerned has been
increasingly rising. We hear distress-
ing reports of firings by the Pakistani
Rifles along our border. Several ins-
tances of violation of cease flre have
come to our notice along the Kashmir
border Communal passion has been
let loose in Pakistan, which has led
to the migration of nearly two lakhs
of refugees from East Pakistan. This
stream has not yet dried up. The
influx is at the rate of 5,000 per day.
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As many as 30,000 Christians have
come from East Pakistan from the
Mymensing area. We learn that
Buddhists are also coming away
from Pakistan. We will have to
give them full opportunity for
rehabilitation. After all, it is we who
were a party in agreeing to the vivi-
section of this country on the basis of
religion. I condemn all those who say
that we should retaliate. It is unchi-
valrous, cowardly and un-Indian, We
sincerely hope, this House also since-
rely hopes, that the Home Ministers’
conference which is now taking place
will be crowned with success and a
climate of safety will be created for
the minorities in Pakistan. Whenever
there is communal riot in Pakistan,
naturaly it has its repercussions in
this country, and I therefore hope
this conference will go a long way to
create a climate of safety for these
minorities.

16 hrs,

As you know, the joint talks at the
Ministerial level on Kashmir had
failed. On the eve of the talks, the
Sino-Pakistan alliance, a marriage of
convenience, was solemnized, and the
dowry given was 2,000 square miles
out of the 32,000 square miles of
Indian territory illegally Theld by
Pakistan. It came as a bank just on
the eve of these talks. We all know
that Kashmir is an integral par; of
India, in fact and in law. This is
affirmed by history, tradition and cul-
ture. We got the legal status by the
Instrument of Accession of Maharaja
Hari Singh ang it has been further
ratified by the Constituent Assembly
of Kashmir, and subsequently by the
elected Assembly of Kashmir.

However firm it may be, if we want
that it should be permanent, we will
have to win the heart of the people
of Kashmir, and make them feel one
with us. This cannot be achieved by
thrusting on them an unpopular and
corrupt Government as we have done
for the last ten years.
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Then separatist provision of article
370 has to be abrogated. That will
hasten the process of full integration
of Kashmir with India.

I cannot appreciate why the pro-
blems of Goa, NEFA and Nagaland
should be looked after by the Ministry
of External Affairs. They are integral
parts of India, their problems are our
domestic problems; if at all they are
to be looked after, they should be
looked after by the Ministry of Home
Affairs.

16.03 hrs.
[MR. DEPUTY-SPEAKER in the Chair].

The hesitancy on the part of Gov-
ernment in taking such action puts
impediments in the process of natio-
nal and emotional integration of this
country, Unless we act in the right
direction, we should be afraid that
Assam in no time will be a second
Kashmir for India.

With all their hesitation, so far as
Kashmir is concerned, it is a good
thing that the correct step has been .
taken in that the Sadar-e-Riyasat is
going to be termed the Governor, and
the Prime Minister is going to be call-
ed the Chief Minister as in any other
State. We have also taken the cor-
rect step in freeing Sheikh Abdullah,
the leader of the masses in that area.

For the Kashmir problem there
should be a national approach; it
should not be a parochial or partisan
approach. It should not be thought
that it js the Nationa] Conference,
which is a part of the Congress, which
is the only organisation which can
deliver the goods. There are patriotic
elements like Shri Premnath Dogra,
and the Praja Parishad, which is a
unit of the Jana Sangh. All these
patriotic forces should be rallied to-
gether and a national Government
be forged if we want the people of
Kashmir to be with us for all time to
come. Once the people of Kashmir
are with us, no evil design of Pakis-
tan or China is going to succeed,
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['Shri P. K. Deo]

Pakistan cannot frighten us by using
the word “plebiscite”.

Shri R. G. Dubey: But Shri Masani
wants a plebiscite.

Shri P. K. Deo: In Pakistan, a refe-
rence to democracy cannot be tolerat-
ed in the National Assembly. When
an hon, Member made a reference to
the success of democracy in India, the
Speaker of the National Assembly did
not permit him to do so. So, for
Pakistan, where there is absolute-
ly no democracy, to talk of self-deter-
mination of the Kashmir people and
to ask for a plebiscite is ridiculous.

We know that even if there is a
plebiscite, it will be in India’s favour.
Have we not seen that in 1949 that
the two tiny villages of Hilchi and
Tavat voted in favour of India, even
though these are predominantly Mus-
lim villages, when a referendum was
taken to determine their will, whe-
ther they would like to opt for India
or Pakistan?

A study of the debates of the Secu-
rity Council makes very interesting
revelations. It will be risky to rely
indefinitely and exclusively on the
veto of Russia. We will have to
make our case stronger. For that, we
will have to make the other Members
of the Security Council interested in
the case and make them know the
real state of affairs. Shri Chagla has
done a very good job, but simply
going to the Security Council is not
enough. All the decisions in the Se-
curity Council are taken in the State
capitals. So, he has to visit all those
State capitals and convince them that
our stand is perfect and they will
have to support us,

In spite of various pinpricks, I do
not think there wil] be any military
adventure or showdown by Pakistan
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because of the following reasons. If
Pakistan ever attempts to have a mili-
tary adventure with India, she will
lose all diplomatic sympathy. Secon-
dly, Pakistan’s military machine has
been linked with that of the United
States of America, and the United
State's friendship with this country
has been reaffirmed and confirmed.
Further, the whole world banks on
this country. They all feel that a
militarily strong and economically
progressive India can put a stop to
the expansion of Chinese imperialism
in this world

It is a pity that with utter disregard
to all friendly advice, Pakistan goes
ahead to strengthen the Pindi-Peking
axis. It is only hatred against this
country that has brought about this
collusion.

Coming to China, we get grim re-
ports that there has been larger con-
centration of troops since 1962, and
that they outnumber us at the border.
We also hear that where there was
nothing a bunker has been put up,
where there was a bunker, a tent has
been pitched, where there was a tent
now there is some stone structure.
By occupying large chunks of Indian
teritory, China has been reaping mili-
tary and politica] benefits. It is most
unfortunate that we have acquiesced
in these illegal acquisitions of China.
Till now no step has been taken to
redeem the pledge of November 14,
1962, to oust the intruders from the
sacred soil of this country. We rely
on Colombo proposals and the several
talks which are likely to takc place.
But any talk prior to redeeming the
pledge of November 14, 1962 would
be derogatory to India’s honour. We
hear of the Second Bandung Con-
ference in the name of non-alignment
and Afro-Asian solidarity, It seems
to be a trap to invite India, to make
India eat the humble pie and accept
the status quo on the northern border.
We should be careful.
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Coming to the home front, we see
that there are persons in this country,
in the Communist Party of India, who
act as the fifth column and they have
been actively circulating documents
defining Chinese aggression ‘as the
struggle caused by unjustified provo-
cation of China by reactionary ele-
ments in the Government of India’
All these things have to be looked
into.

We are of course gratefu] to the
West for their timely help, for the
joint air exercises, for the economic
aid and for PL 480 aid. But the acqui-
sition of genuine friendship is more
important than acquisition of military

hardware. With India’s diplomatic
fumbling, China has stolen a march
ahead of us in diplomacy. While

China has been making new friends,
we are losing our confirmed allies.
At the age of 63, the Chinese Prime
Minister walked over our head in his
hectic tour of Africa anl in the peri-
phery of the Indian sub-continent to
make friends. We should shed our
big brother attitude. We are fast
losing our ground in Burma, Ceylon
and Nepal. If you take into conside-
ration the export figures of 1960-61,
our export to Burma was Rs, 651 lakhs
which is today Rs, 189 lakhs. From
1843 lakhs in 1960-61 in the case of
Ceylon, it has come down to 819
lakhs. I do not have the figure for
Nepal for 1960-61; for 1961-62 it was
Rs. 916 lakhs; it has come down to
Rs. 490 lakhs,

What was our attitude towards
Malaysia. We lack genuineness of
heart to support the cause of Malay-
sia the genuineness of heart with
which Tunku Abdul Rahman support-
ed the cause of India when this coun-
try was the victim of naked Chinese
aggression in 1962. In Africa, Mr. Chou
En-Lai declared after his tour that
conditions in Africa are excellent for
revolution. The prophecy was follow-
ed by a coup in Zanzibar. From ob-
livion personalities like Okelo and
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Babu emerged into prominence, with
their training in China and in Cuba.
We got grim reports that Indian life
and property had been lost. In this
connection, an hon. friend from Kutch
has written a letter to the hon. Prime
Minister in which he has narrated the
various details, how the Kutchs going
from this country and settled in Zan-
zibar have been ill-treated, An atmos-
phere of insecurity still exists in East
Africa after its independence. Gov-
ernment has been conspicuous by its
callousness. They should use their
good offices and through their various
High Commissions in the respective
States should ensure human and equal
treatment to Indians. Diplomatic ties
have to be established with countries
like Mauritania, Chad, Nigar, Dahomy,
Central African Republic,  Congo
(Brazaville), etc. They are all in the
French Community, they have become
independent and are members of the
U.N. but no diplomatic ties have been
established so far. So, also is the case
in regard to Cameroon and Gabon.

Our external publicity is far from
satisfactory; it has to be streamlined.
We should not be niggardly regarding
the provision of funds. I had the pri-
vilege of visiting the most populous
State in Africa, Nigeria in 1962. The
Prime Minister’s historic letter writien
immediately after the Chinese inva-
sion to the Prime Minister of Nigeria
Abu Baker Balewa—I could not get
sufficient number of copies of that
letter to be circulated to the various
delegations to the Commonwealth Con-
ference which they wanted to see for
lack of funds in the Indian High Com-
mission at Nigeria, In populous places
like Nigeria, we must have our news
bulletins. A small country like Pak-
istan prints a weekly news bulletin
and it circulates the length aqd
breadth of that country. I think simx'-
lar steps should be taken to dissemi-
nate Indian news in foreign countries.

Some of our Ambassadors are doing
excellent work and some are mediocre
but some are still confined to their
bureaucratic cell. They do not go out
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-and mix with the peopic al large and
they do not take the opportunity to
contact and educate people in those
countries about what India stands for.
Government should consider sending
more delegations of M.Ps, artists,
sporisman, farmers, students, etc. to
various countries to project a true pic-
ture of India; then we will be able to
win friends. There exists a wide area
of international friendship and if we
are wise and hol@ enough we will be
able to cultivate friendship with suc-
cess. There is a saying; faint hearts
do not win fuir ladies. When I quote
this, I mean genuine friends. We
should shed our international ambi-
guity of non-alignment. Our policy
-of non-alignment was at one time
equidistant from U.S.A. and U.S.S.R.
In the pres-ont context, it should be
close proximity to both and take ail
possible help from both. Luckily for
us, both are antagonistic to China.

Coming to Sino-Soviet conflict I beg
to submit that it is not only ideologi-
cal; there has been a definite clash of
national and internationai interests. I
-should say international interests be-
cause each one has been fighting with
‘the other to dominate the movement
of international communism and it has
its repurcussions on the C.P.I in this
country which has its extraterritorial
roots. Instcad of dogmatic approach
of non-alignment we should rally all
forces against Pindi-Pecking axis. In
the past by our inconsistent behaviour
we have lowered our prestige and
turned many friends into foes. As a
glaring example of double standard I
shall quote one. The simplest exer-
cise in foreign affairs is recognition
and establishment of diplomatic ties.
By switching recognition from For-
mosa to Peking we hava laid down the
principle that any regime which gov-
erns the territory is entitled to recog-
nition whether it is to one’s liking or
not. But we do not follow this noble
principle so far as Israei is concerned.
It is a living reality and we have been
guarding the Israel border on behalf
.of the United Nations in the Gaza

strip. Is it not the fear of offending
Nasser? A small country like Burma
has diplomatic ties both with Israel
and U.AR.

Coming to anti-coloniaiism, I beg to
submit that even though we condemn
Portuguese colonialism in Angola and
Mozambique, we accep: the Chinese
colonialism over Tibet, TIf we take
cognizance of this medieval treaty of
China with Tibet to establish Chinese
suzerainty over Tibet, we cannot afford
to ignore the treaties of Salazar and
his clique for their claims over Goa.

Sir, we expressed indignation at
the murder of Lumumba, but we re-
mained completely silent when Imre
Nagy was killed. We loudly regretted
the assumption of direct rule by King
Mahendra in Nepal, but we kept mum
when democracies were thrown over-
board in Asia and Africa by the deter-
mined cliques, when graveyards of
democracy were dug by the perpetua-
tion of one-party rule and when Pre-
sidents were elected for lifetime by
their own henchmen.

Lastly, with all humility, I beg to
submit that the Prime Minister who
has had the privilege to guide the
destinies of this nation for the last 17
years is not keeping weil. We pray
to God that he will get back his health
and, at the same time, under the pre-
sent circumstances as he is now today,
I beg to submit that he should relieve
himself of the onerous responsibilities
of this Ministry and nominate some-
body as Deputy Prime Minister. Some-
body now officiates for him in the
Cabinet meetings; somebody acts for
him in the External Affairs Ministry
and there is a deputy leader in this
House who is also somebody else. So,
I beg to submit that to put an end to
all speculation, he will have to nomi-
nate a Deputy Prime Minister, be-
cause the administration is not just to
turn the wheel of democracy but is
something more; it requires dynamism.
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Mo Mfaw q1@ (Ta7Y) : IA-
o0 WEIIT, F AW § g oAt dfuw
A F7 T T3 WWEF GE AW
w7 § 1 T Ffow Af a7 gfie
FFEE Mg a1 afFT v @ |
gepfa @ g, = dafa @t goow
F WAMT § | €W HIY g0 ANt &
zfage ) 3@ @ wREEd ¥ FE g
&1 sge T e fE oA #
gay g, g% g, fawa g | arqay
q Y ot gER qw ot s T
fFar 7 g2 @ @t @ wifaw 7
f& s g § wfa © @ AT
/AT WEreAT MY T v fF w1 *
fFm, ¥R SEIH F TG WA Y W F
oy fesmar | gdr AT F1owE
BT 5419 wealt qfed sangTen o Ag®
QR E AL WS ¥ AN IR G,
oq ¥ FUTH W AT F I TG E
qF A FHF F Y A ¥Y q6 g
ol & s g fF fow s oEw
U ¥ 3% gwa oY dfeqd o F g
s defaw Afs & waw § F9
sEmfon & my ¥, wfeq wrww
FAT T T AA A AR FHE F gH
wfgawal ¥ md ¥ 1 @) gw « fm Afa
w1 waaw fEar §, dfeq o foaw @fa
¥ g@T WAy & W Q § 8
w%T T ¥ fraea fear fr ag @ifw
7% Afy 7 {1 goww
F @ g

it arq arf ;g a0
172 (ai) LSD—T. "
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o Mfarg T @EEET F AR
Y g 5@ AT o 7% | gk S &
feara Y & Afa & @

SR FT AT g | AT X WA~
wor F fd gw q@T qgT ¥ 1 g s
g Y 5 ot ST g sa awT e
&7 §, W) N g g & fagrat
#( ST FTE, T A gar # g
FL &, 98 AT 37 qF1C AT I F
G WIHAT | ST 1T T AAAT g
e 99 g fawe gu wodr W@ #,
o afs gt gaT et gfeq sEel
M TEE F TEW UF A 4T T 1w
@ 98 'F gar a9y 91 fow & e
oot Jifa § femr iy o) fat 7 fet
Te # wfmiaa g sy | o a8 7
ferar, qfed st & @wa FRa & FTOT
agt faan, oY dfeq &Y wan zw Hfg
¥ 7g fei

g SdE HR ' QA1 @
AT 59 A ) g awed | s A
qT9 £ O &, AT F, HYR 9T &
F @ ¥ A ¥ A wEOET A )
ST o7, 9 F1E 1T g7 T W AT
Fr gfee & T & o § AEd 4 A
& T g ar qr | FfFw ww F
7o Afa w1 awad a9 § | ey
i 2fad, A1 §F ¥ FE 7w @ a7
T=GF A &, A § R Y geor @
g fr g ¥ ¥ el W oww
gw afwfem & 1 W 2@ srEns
wiEr & T ¥ wm osw R
¥ 7 I3 @ E | T qg w2
¥ f v @ e Aify o
o geargt | W R fa o AT oW
wrwTer ST § | eufEd R T oanw
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[zTe Mfarz 714]
g Afy W fedt @ & wfewf
T g A 7 g, Ik g AW F I
¥ P ar Iy Y, A w A A A
AT aeT fRa ar, ¥4 Fvar ) g9 fan
FTAITTAA A 7 FTH { ARA gU

it g F N 77 § 37 @
t‘rar%rngro ﬂfm%waﬁm
T[T BE | I T qUN AN F JeT

AT iy e g g R,
9= #1 Afifs o
qETT gt s R, ey
zqgafeTT  feegd @
g o ¥ I Ay,
T WEISY, WMT F A
& 76 frar grm | #E TS
4T gHe N faaAr @A
¥ og A TF 07 =wE
& A F qF fr I oAy
T T A )
qr TAA AT AT T
ST € R 39 3 o
& g g f5 =a
T dHEa § oA FW
g g faEe F
I A TF FE AT
 wer a3 A
qnrET FEAT g, ard
g &1 aEET )
AfFT FdoT W T
gamaa fawer &0

oY wrqur 3 e Qfare a1E TTo AMfigA
X = wgn, AR A o g —

‘g % qiver swdET AR Sifaaa
T F AR F Aot FEm
fe & @ aar frft &
o fri g TEa €
ok 77 g fag @@
Wi fram g fr
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=ifey fa =TT 937 T
BH W 4T g7 & fag
wgr ¥ ft gwE mEEmen
faoq 7=t § agi &
& | gART T fauET &Y
fedY o Tz & @ Ty
T =fze | A e =T
ZH wIAY @7 FY A oy
agrdr =fegd 1

form Yfr &1 270 Mg WSS FEY
§ 5t w1 i o & orfe o @
#w ¥ ¥ G4 g9 0 gR F faere
Y 77w § ag W ww § A
HTT | 3To A1fear it F1 7% aral & FTF
R oRE g & 7 o7& feww w
1 g7 oparar & | TfT 3 eX AT
¥ a® @ wE e § e
® g 98 Wi awdw § 1 Afew R
w8 & : “Let Hindigo to hell.”

ot Y ;. aifE T8 W A Ry
AT T

wo Mfwx Tw : § ¥EF § Tt
Gt 7 = AfeT Q¥ wET = F )
¥ gwm § 7w & & 51 o,
X9 §9% T F19 a1 gfaaread 1 e
2 wETHT § A I qFar it
o @ ¥ owfge—Rd ¥ &
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s afgo-afyw Q¥ W ¥
ﬁm?ﬂmqﬁmm
I ag TN T T AR FY Fg
RN aA TR M ad
g T2 & IAT OF & O 7 qWa
§ oot @ 5 oo fawmn w7 A A
FE = e 21 T

Ser o gwrdy dxfaw Afr ar
Ty g, W e § oS oF a9y
a TR gk IH agr @ A
" ofrfr TR X AT AEr Iy
fare swrnma & o3 S g —

“fgfa TEEm IW owEAAT A
A afafy s
F WA AT sy
WeAaR 7 FE, fghw
AT TR T AT
ey I 39 qE U
fawdi 97 g favary s+
7 § R aeeg T

L S T T 9859
¥ @ #€ IW Tad
gu & v g ¥ WL
A e Afg 1 wonAT
g

¥ a9 qdr & 5 fa¥ Ty d g
fafam qutfas &t § @Y gT oo
qF "9 T a9 & S g qeaeia
FeTe &, 3w & i 37 599 § WfE
g d3firs A gt Aifa @ fow T
% ¥ 9N OF 99 @ 999 § | e
fifr 71 AT T qeed W o gwdA
7 @ § 9 AT ¥ gravg § g Fei
AT AT T Y § W TEH ARE R
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e s 0 3R & gl A
HIAATE |

st qrg qf ¥ oF sgaEay AT
T ISAT AFAT § | AHAKT GRS
Fomft 731 f1 Tre Afemr & frwmw v
o % A F | el A & feedy swe
g = TE ¥ wer aiferrriiz ¥ fel
gz & fAr agar maasz & focer-
T & fArdE ¢ od & far &
T W T w7 T ¥
WA e o faar 1Y o froag
TTT 3T AR AT ATTH T |

3o wMfarr T/ ;ST S,
7tz g wwEy e wex st
W § AT E o A e A & fan
&m7 g | afa= 77 foraar sy #7109
@59 AT AT T W FAIar-
A freper Al #

o Mg qrf ;. gg A1 UF a3E &1
ST AT AT 2

Mo Mfass o\ @ & a1 g F@T0
aTeAT o7 f g QAT AW gl g

ot g quf : Ig ST A § |

Mr. Deputy-Speaker: It may not

be unparliamentary, but it may not
be proper. The hon. Member may
withdraw it.

o Mfarg x| : Iqvemer s &
A ¥ fF W WY I AR H -
ozl Wy § @ & @ R}
Y < e o & fanr dar< g 1 ST
g oo W #1709 § IW AW
%u@ﬂmtﬁwcﬁ%mﬁ,
fipft ¥ wa F—HTT TT—FET
@ @ 7% faega a9 § W g
FET T FHaAT § |
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st s ey (fawAR)
foamr & #1§ ex Ad g, fagren
oY Ay T wiEdT £ ¥ 7 NG
¥ v =fEd

Wt mnft - W fowwr § oF
FA A9 9T F FEA X A AW
g

o wfer T : # wwdfy oF
enfex FT @ g, W TFTOE oy
o 7 NfF fedr § @A 33 W)
wAw ¢ qen Wwem g fFowW
o FMfgar m1gg 7 @ FAr fF
“Let Hindi go to hell” gz g

F7 wgqy frar ar

Iqresw wHE@ ;- CfaRtT @ o
A T TR A A E I TR
QI g AfAq

Shrj C. K. Bhattacharrya (Raiganj):
Usually when this expression is used,
it is not seriously taken. When Mr.
Lal Bahadur Shastri resigned from
Railway Ministershin, tne Press re-
porters asked him at Calcutta why he
had resigned. His reply was, “There
seems to be some screw louse in my
head.”

JqreTR WD - §S Y, W
¥ wex faggr Hfera

Shri Khadilkar (Khed): You must
first decide whether it is parlilamentary
or unparliamentary. If your ruling
is that it is unparliamentary, the hon.
Member should withdraw it. As I un-
derstand it, the expression he used was
“he is somewhere loose in brain”. It
meang he is confused. What is unpar-
liamentary in it?

Mr. Deputy-Speaker: Such remarks
should not be made against any hon.
Member.
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Dr. M. S. Aney: Does he mean that
he is a mad man? If so, why not say
that? (Interruptions). | think it is
unparliamentary.

Shri S. M. Banerjee: On a point of
order, Sir.

Mr, Deputy-Speaker: I have asked
him to withdraw and he has with=
drawn it.

Some Hopn, Members: He has not
withdrawn,

To Mfasz Irw : IUTEHE S,
% oo ATRA FT WTAT ILT AT
It wA derg € AR A W
e ofr & AfaT mmw o d A mar
f& 37 #1 72 AT Wi IO qTAR A

el

s "o Wlo TANL : @I HTH
oIET | IR YA WeT AT T3t A
g

¥ro Mfagez T 7T AN A
s & & fw faggr 77§ 7

Iqreat 7FIT ¢ A gt |

o Mz I - & g AT oI
qeA FEAT § AT A T WeX qT9E
T E

gt aF A F gAT 7 owEE g,
7§ ot AN }, W% W faww § q@
Nt ogw ¥ wfaF fa=w A a@ ww
g aH e fraaami a gm
] w1 g ) AfET T dw H A
TG qdt ad &1 @ & forr ¥ e &
fafa g S3a1 § 1 ot ww ¥ S
AT FT, AT AR GEAATE) A
¥ § oF T g ogem, afw w
oI ¥ wat § e & | 98 @ T
g:

“Mr. M. Basavapunnaiah,
spokesman of the leftists in the
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Communist Party of India, today
clearly defined his group’s loyalty
to the Chinese Communist Party
and opposition to the Soviet Com-
munist Party.”
o T a1 @A W W 3w F A
Whm § 9w A gaR AW ¥ far
ot g9 ¥ fRel o fE A, AR
freda =fer #Y, 9 ¥ agEwia
21 g A AR FH ¥ ¥ dfed
St F1, far #Y Afy gem T SIR)
W &, 77 faaT X9 Y qEEHA
2 f& wfgx qg Srvar FgF aF 9O
FFdfl § 1 AR EArR 3B W faad
giferT aEt &, frdt  qT 1S oY s
23 £ wwi § g WY FEr M@ 8,
5 ft qarsr wwifoa frg A & .

=t Ho Yo &AW ¢ FAT WG TH
LiCAN]

o Miawg @ : A W TR F
Frey W wTIfnT fag o §, @&
foreirzTe s7fF & Wy oF ol g &
wifg7 &, fr ag, AT FT TR W &
UF AT TT T A F¢ A, &
w1 W wa W o e fr o
STE wT WA F TR KT AT FEFAT
£ 7 g9 ¥ wAT A T A g, 8w
gSiAT FaT TR 8, 9@ 9% eI
fawasr 2, afa woaa § €7 S
F FET & drar A Ty 1 T@
X fv w7 AT g A3, A W IB
ford, % a7 ST el H 31 47 famy §
D, FIF 5wl F Y AL A
& faver ¥ g1, g gafim o Bk
FH AT 43 I Tud T 1 HO v
&Y S w08 W wrg wrm FAr =gy

A FAR G RAT T 6wy
# o7 & 39 wes 7§ | A G A
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T ¢ 5 afsmm #1 @er ffew
& faq gw vy A1 [ F 18 AT
¥ oF ofeg g W 2 1 7 w1 A
qar fs offeam w1 aEEy &
HET W@ | qW O T A faft & ot
HTYT G T@AT qTE a9 gH miEe
¥ FIIT TEAT AR T O T 1A E AT
BT T warfy o=gy A & 1 Afww
ag wwrer Wt 5] fagwal o f fae
T & |

g T FT FT I §, FTAT
Y g gaaT o) 5wt § q J7
w2 Fgy & ar ug Twwe fF FwiT
& g5 it Y T ¢ 5 fom wew
qX fa=me faar ot wwar €, ST oo
aFar & &t & wg wwAr w4 §
FTHIT F T37 HT T W FI, FHI
W@ay &1 wfaasy 5w &, §F Y
qIT FT & i & FE qmaran
faar v wFar §

ot 72 ot ofeg @ @ £ g
wfaai #Y, 37 aforg ¥ g faaw @)
grETaR TEAT *T §, SF §, AvH-
gifgs QFaT 7 W@ A awefas
FAE TF W § W, T ¥ SART gt
1 arq gark far a8 & gt &
Sar & F ay & faaza faear, ofeeam
g oAl T w7 ZH 8T WHET T
ya %0 3 afra g9 fogral 97
AR FT F) T 937 § fawpa wewr
@ FT AT g |

4

sy WY i ood fag maw @
q wraar fer gedif g AR w=ie
F oy U 5 B i i faaga
9 ¥ T g i A3fin 99
3T @ ¥ oga 3w e Al
o1 e W oy AT 4 fa ey
Ud T 27 AT EH 3 9 uHT ad
&3 Wity 1 fua faw fRRal §
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[zie Mfarz zrw ]

EAR g ¢ 97 g% 95wy wifey
& gy o Aifei &, e ot g
& STvaawd gram § 3
g IT AT oAt F g9 FY

ot vy fely ® oAy ?

oo WMirsr 7w fg=ly ¥ Ot
o R Al TRAT | W FY AFAT
QI & wgar fv g gy o Frar
I AfFa 18 a7 90 &

ot {3 gAR ¥ g §
W T 9T AGTE T g A OF faeqq
NHAT IATA AT AEAFFAT 5 AT 7oAy
&% I3 GHAGAAT § TEH QT oA
&7 3t wawe 7 @ v 1 gH fare
o 2 f5 39 Fraw ¥ gw o A7
NT frq a0% § 9 «© | 7 9T

w3 f& gfar g3 & g wdr 7,
gqrargra & fiqet arEi & o#ro,
ax g9 997 3w 99 F faag &Y
i ® g A @ gy | Iqar
WAYAAT E F qES | §F =T H
& TF TIRAT FATH FT HqTCgEO £ N7
o AT A FTAEq § afoorg g
qramEAT § W Iq 9 HiaF 97 @9
«R &Y qrEEAr |

Rfrs gararEi o1 $g ey /1 a8
qaT & R gawy T o oA
M g @7 77 MA I A4}
§ foraan & @ onfze 1 af go o
X F e £ @A TR g A fora fa
Yot ¥ gk g §, 99 37 AT Y
qfcfefa ® T@ #< g gamamE) o as
o a1 ST gEdy it § e
™ 99 q9 F) € F< AfFA 2N v
W AW ¥ g &N FW A A
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Wiy, OF At A gAYt gRE ¥ waer
& 97 & g aw @ A8t @) wwar A<
FEL AL TR R2fer gaTATe § 9T O ofy
A &4 &7 aff & awvn | Jar
¥y wroer ¥ frage fear qi, wodt
Rdfers Hify 771 & 727 & awda w<av
@&, w1 & ¥ gy 1 qqmar M7
o A & g wra g ag Afy e
T 3 & fog &Y 7Y afew X @@ ¥
fore oF 3% Hify § =ic g frefy ot
ofcfeafa & 9o Hifg &1 g2y O
qECITAT A E 1§ IqFT  gwaq
LAGUEN A

Shri Brajeshwar Prasad (Gaya):
Mr. Deputy-Speaker, Sir, we should
ignore public opinion abroad if it
comes into conflict with public opinion
at home. We should ignore public opi-
nion at home if it comes into corflict
with national interests.

Public opinion at home stands for
the withdrawal of China ang Pakistan
from the Aksai Chin area, Hunza, Chi-
tral, Gilgit, Puniyal and the so-called
Azad Kashmir and not for any nego-
tiation and settlement with them. This
stand, in my humble opinion, is in con-
formity with our national intcrests.

Friendship between India on the one
side and China and Pakistan on the
other is possible after China and Pak-
istan have withdrawn from our terri-
tory. We should ignore public opinion
in our neighbouring countries because
Asia and Africa have got no part to
play on the stage of international poli-
tics.

Disarmament is the ncxt step in po-
litical evolution. The stage of in-
ternational politics will be shattered
to picces the day the goal of disarma-
ment is achieved. Tha Russo-Ameri-
can hegemony prevails and will con-
tinue to prevail till the goal of disar-
mament is achieved.

We should never give up our lien
over the Aksai Chin area. The best
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missile base in the world can be built
there. No fool of a Russian would
like us to give up our lien over the
Aksai Chin area. China cannot con-
solidate its position i1n Sekiang if the
Russian troops are inducted into the
Aksai Chin area. The pul] of Sekiang
over Russian Turkistan would become
irresistible, if China is allowed to con-
solidate its position in the Aksai Chin
area. But if Russian troops are induct-
ed into the Aksai Chin area not only
China and Pakistan cannot invade
India but the pull of Russian Turkis-
tan over Sckiang would become irres-
istible. The future of Sekiang will de-
termine the politics of the Afro-Asian
sector of the Rimland if not of the
whole world.

As long as the world of sovereign
nation state lasts all states in general
and the giant states in particular
would have both friends and enemies.
Enemies are as indispensable as
friends,

Shri Tyagi: They are more inti-
mate than friends.

Shri Brajeshwar Prasad: Pakistan
has incurred the hostility of Russia
and won the friendship of England and
America by quarreling with India. By
quarrcling with India, China has in-
curred the hostilityy of both Russia
and America and won the friendship
of England and Pakistan. To be per-
turbeq at the hostility of China and
Pakistan is a sign of rolitical imma-
turity. The coming together of Rus-
sia and America led to the coming to-
gether of China and Pakistan. It has
also led to the omergence of one
school of thought in Western Europe
in general and in Great Britain in
particular, which stands for the estab-
lishment of a military alliance bet-
ween countries of Western Europe on
the one side and China on the other.
The aim is to throw overboard both
Russia and America. Russia will be
confronted with the strategy of war
on two fronts if the states of Western
FTurope enter into a military alliance
with China. The states of Western
Yurope will not require any help from
the United States ot America if such
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an alliance is formed. No Russian
expansion can take place. China and
the states of Western Europe would
become autonomous centres of power
ang the bi-polar world would break
up into a multi-polar one.

The coming together of China and
Pakistan is an anti-Russian move. It
is anti-Indian to the extent it is anti-
Russian, It is anti-Indian because it
is anti-Russian.

The aim of China is not only to
prevent the consolidation of Russo-
American ententz but to drive out
Russia from the whole region that ex-
tends from the Urai mountains in the
west to the Pacidc Ocean in the east
and from the Arctic Ocean in the
north to the Himaiavos in the south.
The condition orezedent to the estab-
lishment of Chincse hegemony, either
now or at any time in future, over the
Afro-Asian sec’or of the rimland if not
over the whole of the rimland is the
expulsion of Russia from the heart-
land. The destiny of India and Tlus-
sia is intertwin>d The maxims cf
geopolitics will be invalidated only
after the establishment of a world gov-
ernment.

The Government -of the United
States of America is bound to pursue
an anti-Chinese and pro--Russian
foreign policy despite the fact that
large segments of public opinion in the
United States of America are sympa-
thetic towards China. The choice be-
fore China is between dismemberment
and disarmament. The condition pre-
cedent to German disarmament was
the dismemberment of Germany. The
condition precedent to the establish-
ment of world peace oh a permanent
basis is the dismemberment of the
giant States into smaller units,

Shri Nath. Pai: Is India giant' or
small?

Shri Brajeshwar Prasad: The con-
stituent units will break away from
the centre without encouraging any
resistance from any quarter whatso-
ever either before or after the estah-
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[Shri Brajeshwar Prasad]

lishment of a world government. The
raison d’etre for the establishment of
giant States will disappear if and when
a world government is established.
The days of the Greek city states
would come back once again.

The Russo-American hegemony pre-
vails over the world. It is the result
of the thermonuclear stalemate. The
status quo cannot be changed,by force
of arms. Neither Russia and America
can fight each other nor they can
attack any other State nor they will
permit any State to attack another.
Pakistan and China cannot attack
India. England, France and Israel had
to withdraw from Egypt. The status
quo in Korea could not be changed
either by China or by the United
States of America. America did not
interfere in Hungary. Russia dis-
mantled its missile base in Cuba,

The Russo-American hegemony is a
form of world government. It will be
transformed into a full-fledged world
government if and when the Afro-
Asian sector of the rimland and Latin
America are industrialised to the full
height of their being. No attempt
made by China or the countries of
We_tern Europe can liquidate the
Russo-American hegemony. Russia
and Amcrica can destroy the whole
world within a few minutes. Foreign
poiicy has become obsolete,

Shri Kapur Singh: The Foreign
Ministry has also become obsolete.

Shri Brajeshwar Prasad: China is
not going to disarm itself voluntarily
and hence its dismemberment is jnevi-
table. The thermonuclear stalemate
docz not leave any other choice.
Di:armament is a historic necessity.
It iz no longer an ideal, To talk of a
pclitica’ sctt!ement with China, a State
which like Germany, Korea and Indo-
China iz bound to be dismembered, is
suicidal follv. For heaven's sake, do
not antagonise Russia and America.
China is cn hostile terms with both.
It hrs laid claims over 7 lakh square
miles of Russian territory in the heart.
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land. The Pacific is the bone of con-
tention between China, Russia and
America. America has built a missile
base in Formosa. The Seventh Fleet
is patrolling in the Chinese waters.

If there is going to be any meeting
between the Prime Ministers of India
and China, the venue should be either
Moscow or Washington . . .

Shri Kapur Singh: A very good
suggestion.

Shri Brajeshwar Prasad; Please do
not disturb,

Both the President of the United
States of America and the President of
the Soviet Union . . .

An Hon, Member: The Prime Min-
1ster.

Shri Brajeshwar Prasad: Both the
President of the United States of
America and the Prime Minister of
the Soviet Union should be invited to
participate in the meeting as {ull-
fledged members. No attempt should
be made to solve our own problems in
isolation, for without Russo-Amecrican
agreement on all outstanding disputes
no problem can be solved on a bila-
teral basis either between India and
China or between India and Pakistan.
No problem of international politics
has been solved after the close of the
Second World War. Neither the
Kashmir dispute vis-a-vis China and
Pakistan nor any other di-pute on the
stage of international politics can be
solved till the goal of disarmament has
been achieved. The problems of inter-
national politics have never been and
can never be solved in a world of
sovereign nation-states based on power
politics and balance of power. The
main problems of international politics
involve the question of peace and war,
The international problems change
their forms only. The centuries-old
rivalries between England, Francoe,
Germany and Russia still continue.
There are two camps now. Russia and
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America belong to the
China belongs to another. For all
practical purposes India has entered
into military alliances with Russia and
America. Russia and America have
come together to combat the yellow
peril. All the nation-states of Asia
and Africa must join hands with
Russia and America and refrain from
talking about Afro-Asian unity. The
goal of disarmament will recede into
the background if we pursue any
other ideal. We should have nothing
to do with those who either stand for
the break-up of the bi-polar world or
want to establish some new form of
hegemony in place of the existing
Russo-American hegemony. The eco-
nomic development and the defence of
the rimland are the responsibility of
Russia and America. Either chaos and
anarchy will prevail or Chinese hege-
mony will be established in the rim-
land if Russia and America withdraw
from the heartland and the rimland.
Russia must remain in control of the
heartland if India is to exist as a
sovereign entity till the goal of dis-
armament has been achieved.

same camp,

No war can break out between India
and Pakistan if the Kashmir dispute
1s not solved. Russia will occupy the
whole of West Pakistan if India {s
attacked. If this eventuality comes to
pas.:. the State of Pakistan will be
dismembered into the three States of
East Pakistan, Pukhtoonistan and
West Punjab. The seaport of Karachi
will become a joint port of Russia,
Afghanistan, Pukhtoonistan and West
Punjab,

There is absolutely no necessity for
coming to terms with China as well.
Tie Russian and American troops will
occupy and dismember China into the
six States of Tibet, Sekiang, Mongolia,
Manchuria, North China and South
China if a full-fledged Chinese inva-
sion of India takes place. Dismem-
borment means disarmament. The
ackhicvement of the goal of disarma-
ment will be accelerated 1f China
invades India. Comrade Mao, on the
other hand, thinks that the achieve-
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ment of the goal of Communism will
be accelerated if China invades India.
China will be dismembered whether
India is invaded or not. All ideologies
have become obsolete in the thermo=
nuclear age.

Mr. Deputy-Speaker;: The hon.
Member’s time is up,
Shri Brajeshwar Prasad: Two

minutes more.

Shri Ravindra Varma (Thiruvella):
Please give him some more time. He
speaks only once a year and is making
an original contribution.

Shri Brajeshwar Prasad: It is a
mistake to think that the goal of dis-
armament cannot be achieved unless
and until all traces of colonialism and’
racialism have been liquidated. Are
we to understand that Russia will not
disarm itself however willing America
may be to do so unless the Govern-
ment of South Africa gives up its
policy of racial discrimination and
Portugal liberates its colonies? Or,
are we to understand that it lies in
the power of the nations of the Afro-
Asian landmass to disarm themselves
or not however willing Russia and
America may be to disarm themselves
unless and until all traces of colonial-
ism and racialism have been wiped
out? There will be no need for the
establishment of a world government
if all evils can be liquidated in a world
of sovereign nation-states. The
achievement of the goal of disarma-
ment is dependent upon the sweet will
of Rus:ia and America. Disarmament
means the division of Asia and Africa
into two spheres of influence, Ruissian
and American. Uptill now, no agree-
ment seems to have been arrived at on
the question of dismembering China.
The leaders of Russia and America are
waiting for the opportune moment to
pounce upon China. There are ele-
ments in the Kremlin and in the
White House which are pro-Chinese.
The goal of disarmament cannot be
achieved unless and until these ele-
ments are liquidated lock, stock and
barrel.
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[Shri Brajeshwar Prasad]
17 hrs.

Before I conclude, Sir, I would like
to say one or two sentences more. [
know that these ideas may run counter
to what the Prime Minister may stand
for. These are my individual reac-
tions. I regard him as a philosopher-
king. If he in his supreme wisdom
thinkg that it is in the interest of the
country to negotiate with China and
Pakistan, he will have my full support.

Mr, Speaker: Hon. Members may
now move their cut motions relating
to the Demands under the Ministry
of External Affairs subject to their
being otherwise admissible.

17.01 hrs.
[MR. DEPUTY-SPEAKER in the Chair]

Shri P. K. Deo: I beg to move:

“That the demand wunder the
head Externa! Affairs be reducead
by Rs. 100.”

{Need to tighten the control of finan-
ces of the Indian Missions abroad

4)].

“That the demand under the
head External Affairs be reduced
by Rs. 100.”

{Need to improve Indo-Nepal rela-
tions (5)].

“That the demand under the
head External Affairs be reduced
by Rs. 100.”

[Need to follow a policy of consistency
in giving recognition to the foreigm
Governments (6)].

“That the demand under the
head External Affairs be reduced
by Rs. 100.”

{Need to establish diplomatic relations
with the African Republics within
the French Community (7)].

“That the demand under the
head External Affairs be reduced
by Rs. 100.”
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[Need to recognise the Government of
Israel and establish diplomatic rela-
tions with the said Government
(8)].

“That the demand under the
head External Affairs be reduced
by Rs. 100.”

[Need to streamline the external pub-
licity (9)]

“That the demand under the
head External Affairs be reduced
by Rs. 100"

[Need to take steps to safegmard the
interests of Indians in Kenya, Tanga-
nyika, Zanzibar, Mozambique and
Angola: (10)].

“That the demand under the
head External Affairs be reduced
by Rs. 100.”

[Condition of Indians in Ceylon (11)].

“That the demand under the
head External Affairs be reduced
by Rs. 100.”

[Need to sever diplomatic relations
with the People’s Republic of China
(12)].

S gwrfie et (fawrie)
# T FANE -

“ff& RfaF-FE W F v
T F) FH FIF AT R frAr
el

[faRert & Freax Y feafr & ard
¥ ot ST T A (23)]
“fr FefE-FE W F weta
AT F) FH OFE { AT FTC

fear smg 1

[faart & feam wredr garamat &
TgY T AT 9 fageAor  FY
srawawar (2¥)]

“fr Sfrr-Frd W F s wiv
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) W FE { AT FT AT
Cﬂ'l'{l”

[faari & frax wrdra  gAranat
¥ grag g=rC fawmi &
fafer s (24)]0

Shri Shinkre: I beg to move:

“That the demand under the
head Tribal Areas be reduced to
Re. 1.”

{Failure to bring Assam Rifles under
the control of Defence Ministry
(20)].

“That the demand under the
head Dadra and Nagar Haveli
Area be reduced to Re. 1.”

[Failure to integrate Dadra and Nagar
Haveli with the adjoining State (21)].

“That the demand wunder the
head Capital Outlay of the Minis-
try of External Affairs be reduced
to Re. 1.”

[Failure to take steps to expedite the
merger of Pondicherry with the ad-
goining State (22)].

Shri Shinkre: I beg to move:

“That the demand under the
head capital outlay of the Ministry
of External Affairs be reduced
to Re, 1.”

{Failure to assess properly the results
of recent General Elections in Goa,
Daman and Diu and to take imme-
diate steps for merger of Goa with
the State of Maharashtra and that
of Daman and Diu with the State of
Gujarat (23)].

“That the demand under the
head capital outlay of the Ministry
of External Affairs be reduced
by Rs. 100.”

{Need for laying down policy for the
selection of proper personnel for our
diplomatic missions abroad (24)].

“That the demand under the
‘head capital outlay of the Ministry
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of External Affairs be reduced
by Rs. 100.”

[Need to reorientate our foreign policy
on the basis of national require-
ments (25)].

Shri Yashpal Singh: I beg to move:
“That the demand under the
head Ministry of External Affairs

be reduced by Rs, 100.”

[Need to improve the publicity of
Government policies abroad (26)].

“That the demand under the
head Ministry of External Affairs
be reduced by Rs, 100.”

[Working of Indian Missions in foreign
countries (27)].

Dr. L. M. Singhvi: I beg to move:

“That the demand under the
head Tribal Areas be rcduced by
Rs. 100.”

[Working of the general amnesty to
hostile Nagas declared on 1st July,
1963 and its result (38)].

“That the demand under the
head Tribal Areas be reduced by
Rs. 100.”

[Planning and reconstruction activities
in tribal regions (39)].

“That the demand under the
head Tribal Areas be reduced by
Rs. 100.”

[Need to raise frontier constabulary on
a large scale in the tribal regions
bordering Pakistan and China (40)1].

“That the demand under the
head Tribal Areas be reduced by
Rs. 100.”

[Need for a comprehensive develop-
ment programme for the tribal re-
gions (41)].

“That the demand under the
head Tribal Areas be reduced by
Rs. 100.”
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[Dr. L. M. Singhvi]

[Visit of Rev. Michael Scott to India
and the assistance extended to him
by the Government of India for
bringing out underground hostile
Nagas (42)].

“That the demand under the
head Tribal Areas be reduced by
Rs. 100.”

[Pattern of administration in NEFA
and its shortcomings (43)].

“That the demand under the
head External Affairs be reduced
to Re. 1.”

[Inadequacy of the steps taken to
invoke the Genocide Convention
against Pakistan for its policy of
extermination ggainst the minorities
in East Pakistan {(44)].

“That the demand wunder the
head External Affairs be reduced
to Re. 1",

[Refusal to accept techno-economic
assistance from Icrael for the deve-
lopment of desert areas in India

(45).]

Dr. M. S. Aney: I beg to move:

“That th.e demand under the
hecad External Affairs be reduced
by Rs. 100.”

[Need to adopt and follow the policy
of reciprenity in dealing with  na-

tions which are hostile to India
(46).]
“That the decmand under the

hcad Ezternal Affairs be reduced
by Rs. 100.”

[Problem of Stateless Indians created
by the Government of Ceylon (47).]

“That the demand under the
hcad External Affairs be reduced
by Rs. 100.”
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[Need to take effective steps by Indian
Embassies to counteract the propa-
ganda carriedq on by Pakistan and
China in America, Europe, Africa
and Asiatic countries (48)].

Dr. L. M. Singhvi: I beg to move:

‘“That the demand under the
head External Affairs be reduced
by Rs.' 100.”

[Need for U, N, Charter
(49)].

“That the demand, under the
head External Affairs be reduced
by Rs. 100.”

revision

[Need for securing a permaﬁent seat
for India on the Security Council
(50)1.

“That the demand wunder the
head External Affairs be reduced
by Rs. 100.”

[Need for developing closer relations

with Latin  American  couniries
(51 1.
“That the demand under the

head External Affairs be reduced
by Rs. 100.”

[Need for reorganising External Pub-
licity (52)].

“That the demand’ under the
hecad External Affairs be reduced
by Rs. 100.”

[Necd to send a dclegation of Mem~
bers of Parliament to study the
condi ons of persons of Indian ori-
gin in different foreign countries
(53) 1.

“That the demand under the -~

head External Affairs be reduced
by Rs. 100.” .

[Nced to send Parliamentary goodwill
missions ang delegationg to foreign
countries (54)1].

“That the demand under the
hcad External Affairs be reduced
by Rs. 100.”
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[Undesirable activities of the officials
of Pakistan High Commission at
New Delhi (55)].

“That the demand under the
head External Affairs be reduced
by Rs. 100.”

{Composition of Indian delegations to
foreign countries (56)1].

“That the demand, under the
head External Affairs be reduced
by Rs. 100.”

{Problem of reclaiming or recovering
migrants’ property in East Pakis-
tan (57)].

“That the demand under the
head External Affairs be reduced
by Rs. 100.”

{Status of Tibet and the cause of
Tibetan people’s freedom (58)]1.

“That the demand under the
head External Affairs be reduced
by Rs. 100.”

[Sino-Pakistan collusion against India
(59)1.

‘“That the demand, under the
head External Affairs be reduced
by Rs. 100.”

{Proposed conference of neutral na-
tions and India’s participation in it
(60)].

“That the demand, under the
head External Affairs be reduced
by Rs. 100.”

{Indo-Nepalese relations and
mic collaboration (61)].

econo-

“That the demand, under the
head External Affairs be reduced
by Rs. 100.”

{Inadequacy of existing machinery for
foreign Publicity (62)].

“That the demand under the
head External Affairs be reduced
by Rs. 100.”
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[Plight of persons of Indian origin
abroad (63)].
“That the demand under the

head External Affairs be reduced
by Rs. 100.”

[Repatriation of Indians from Mozam-
bique (64)].

“That the demand under the
head Dadra and Nagar Haveli
Area be reduced by Rs. 100.”

[Pace and pattern of integration of
the erstwhile Portuguese pockets in
India. (65)].

“That the demand under the
head Other revenue expenditure
of the Ministry of External
Affairs be reduced by Rs, 100.”

[Delay and obstacles in  securing
quicker integration of Goa (66)].

“That the demand under the
heag Capital Outlay of the Min-
istry of External Affairs be re-
duced to Re, 1.”

[Manning of Indian Missions and
Delegations abroad (67)].
“Thut the demand wunder the

head Capital Outlay of the Min-
istry of Externa] Affairs be re-
duced by Rs. 100.”

[Unregulated expenditure by our Mis-
sions abroad (68)].

“That the demand under the
heag Capital Outlay of the Min-

istry of External Affairs be re-
duced by Rs. 100"
[Administrative indifference in ac-

knowledging letters from Members
of Parliament raising general i

(69)].

“That the demand under the

head Capital Outlay of the Min-

of External Affairs be re-
duced by Rs. 100.”

[Circumstances leading to the propos-
ed withdrawal of prosecution against
Sheikh Abdullah and the announce-
ment of his release. (70)].
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Shri Indrajit Gupta: I beg to move:

“That the demand under the
head Tribal Areas be reduced by
Rs, 100.”

[Arrival of Rev. Michael Scott in
Nagalang without Government per-
mission, (71)].

“That the demand under the
head Tribal Areas be reduced by
Rs. 100.”

[Need to restore peace and normalcy
in Nagaland, immediately (72)].

“That the demand under the
head Tribal Areas be reduced by
Rs. 100.”

[Contacts between some Naga hostiles
and Pakistan authorities (73)].

“That the demand under the
head Tribal Arcas be reduced by
Rs. 100.”

[Failure of general amnesty for Naga
hostiles (74)].

“That the demand under the
head Tribal Areas be reduced by
Rs, 100.”

[Need for enlightened development
programmes in all tribal areas
(75)1.

“That the demand under the
head Tribal Areas be reduced by
Rs. 100.”

[Need for intensive tribal orientation
courses for officers posted to tribal
areas (76)].

Shri Nath Pai: I beg to move:

“That the demand under the
head Externa]l Affairs be reduced
by Rs. 100.”

[Failure of foriegn policy (77)].

“That the demand under the
head External Affairs be reduced
by Rs. 180.”
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[Failure to evolve a dynamic, coherent
and integrated policy towards China
and Pakistan (78)].

Shri Indrajit Gupta: I beg to move:

~ “That the demand under the
head External Affairs be reduced
by Rs. 100.”

[Inadequacy of overseas publicity and
propaganda regarding India’s dis-
putes with Pakistan and China
(79)1.

“That the demand under the
hcad Externa]l Affairs be reduced
by Rs. 100.”

[India’s role in forthcoming conference
of mon-aligned nations (80)].

“That the demand under the
hecad External Affairs be reduced
by Rs. 100.”

[India’s role in proposeqd forthcoming
Afro-Asian  Conference of Bandung
type (81)].

“That the demand under the
head External Affairs be reduced
by Rs. 100.”

[Need to intensify external publicity
work in Afro-Asian countries (82)].

“That the demand under the
head External Affairs be reduced
by Rs. 100.”

[Need to supplement official with non-
official channls of presenting India's
image abroad (83)].

“That the demand under the
head External Affairs be reduced
by Rs. 100.”

[Lack of reliable data regarding con-
dition of persons of Indian origin in
various countries (84)].

“That the demand under the
head External Affairs be reduced
by Rs. 100.”
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[Need to send more non-offcial mis-
sions of goodwill to foreign coun-
tries (85)1]. ,

“That the demand under the
head External Affairs be reduced
by Rs. 100.”

[Activities of Foreign Service Inspec-
torate (86)].

“That the demand under the
head External Affairs be reduced

by Rs. 100.”

[Compleints regarding red-tape me-
thods at UK. Office of Indian High
Commiissioner (87)].

“That the demand under the
head External Affairs be reduced
by Rs. 100.”

[Neeq to standardise service condi-
tions and emoluments of staff em-
ployed at Indian High Commissicn
Office, London (88)].

“That the demand under the
head External Affairs be reduced
by Rs. 100.”

[Prolonged absence of Ambassador and
other responsible officials from In-
dian Embassy at Vienna (89)].

“That the demand under the
head External Affairs be reduced
by Rs. 100.”

[Need to give up policy of non-recogni-
tion of the German Democratic

Republic (90)].

“That the demand under the
head capital outlay of the Ministry
of Externa] Affairg be reduced by
Rs, 100”. 3b

[Move to remove Pondicherry from -

judicial jurisdiction of Madras High
Court (91)].

Shri Swell (Assam—Autonomous
Districts): Mr. Deputy-Speaker, Sir,
it is natural that a discussion on the
Ministry of External Affairs, at pre-
sent, should bear reference to ' the
person of the Prime Minister—and the
first speaker this evening of the
Swatantra Party has done that—for
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the reason that the Prime Minister
who has headed this Ministry right
from its inception and has left an
indelible imprint of his personality on
its workings and policies is not in the
best of his health. 1 would like to
take this opportunity of conveying to
the Prime Minister my earnest good
wishes for his quick and full recovery.

Let me assure you that if this coun-
try, more especially this Ministry of
External Affairs, ever needed his
leadership it has never needed it more
than at present for we are passing
through very difficult and acute times
in our relationships with other coun-
tries. I do not know what an average
Indian conceives of the image that is
projected of India abroad today. Today
that image is no longer the resurgent
image of India committed to the ways
of peace to which many countries,
many young and resurgent countries
in Asia and Africa, looked up for
guidance. That image is not there.
The events of the last 18 months have
besmirched and broken that image
and has rendered it pathetic.

Sir, an analysis, a short analysis—
becausc the time at my disposal is
very limited—of the events will bear
me out. Let us take our relationship
with China, the Chinese aggression in
1962, the humiliation and the defeat
China inflicted on us, the unilateral
cease-fire that they imposed, our un-
conditional acceptance of the Colombo
proposals and our offer to China that
we were prepared to take our dispute
with her to the International Court
at the Hague. As you know, China
cleverly dodged a full acceptance of
the Colombo proposals and spurned at
our offer of taking the dispute to the
International Court. Following that,
China stepped up its war against’
India. It was no longer a shooting
war but we entered into a cold war
with China after that. The Prime
Minister of China, accompanied by his
War Minister, went on peripatetics to
different countries in Africa and Asia
to impress those young and impression-
able countries with the might and the
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sweet reasonableness of China. I do
not know how we gauge the success
‘that the Chinese Prime Minister
achieved. But to all intents and pur-
pose, it appears that rather than he
being isolated, we are being isolated.
On our part, what have we done? We
did next to nothing. The most we
did was to send a junior Minister of
the Ministry of External Affairs to
Cairo and Belgrade to discuss about
the preparations for a non-aligned
conference. I am sorry that in the
process of going to Cairo, he also
willingly or unwillingly did something
that made our immediate neighbour,
Ceylon, a little unhappy about this
matter. Now, while we were taking
the initiative for a conference of non-
aligned nations, China counteracted
that by trying to revive the idea of
another Bandung conference. We had
-said and declared many times that
we would never sit on the same table
with China again unless and until
‘China accepted the Colombo proposals
and we had also discountenanced the
idea of another Bandung conference.
But now when one of the Coiombo
powers, Indonesia, started taking up
this subject earnestly, and has called
for a preparatory conference at
Jakarta and has made it clear that
China was one of the invitees to that
conference, we hurriedly decided to
send a team to Jakarta to be headed
by one of the senior Ministers of this
country. It appears to me that we
are losing this war, the cold war, with
China and that the history of our
foreign policy in regard to China in
the last 18 months or so has been the
history of indecision, vacillation and
failure.

i Let me pass on to another vexed
problem which is facing us today, that
is, our relationship with Pakistan.
With regard to Pakistan, there are
three prominent and distinct issues
that have emerged. Firstly, it is the
-question of Kashmir. We have
declared times without number in this
House and outside that Kashmir is a
part and parcel of India, as much as
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Delhi or Bombay is a part and parcel
of India. But we did nothing to eject
the aggressor from the soil of Kash-
mir. We still keep reacting to the
acrobatics of Pakistan in the Security
Council. Much has been said about
the part that was played by Mr.
Chagla, our representative in the
Security Council last time. But I am
afraid that despite all the good pre-
sentation of the case that he made,
we escaped a consensus of opinion in
the Security Council and we escaped
a resolution of the Security Council
that would have been unfavourable to
us with great difficulty. Today, before
another meeting of the Security
Council is due in the month of May,
we took another very big step with
regard to Kashmir and that was to
release Sheikh Abdullah. Personally
speaking, I welcome this action of the
Government, for the reason that we
could not keep Sheikh Abdullah in
jail any further. The conditions in
Kashmir today are that we could not
keep Sheikh Abdullah further in jail
without doing harm to our cause, and
without lending substance to the
charge of Pakistan that we are ruling
Kashmir by repression. But the facts
are that Sheikh Abdullah stood fast,
in his eleven years of incarceration,
to his ideal of an independent Kash-
mir. He had never recanted it, and
he gave no undertakings when he
came out of jail yesterday. And the
Prime Minister also has given expres-
sion to his misgivings by referring to
that action of the Government as a
calculated risk. Tomorrow, if Sheikh
Abdullah should again raise the flag
of independent Kashmir and the
Kashmiris go with him, we shall have
very little to say in support of our
case. I shall say only so much about
Kashmir.

With regard to East Pakistan, two
questions arise, and they are the treat-
ment by East Pakistan of the minori-
ties, which has been the subject of
many heated interpellations in this
House and the question of the eviction
of the illegal Pakistani infiltrators
into Assam, Tripura and West Bengal.
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I was happy that as a result of the
anxiety expressed on many occasions
in this House, of the danger to Assam,
Government saw it fit to send the
Home Minister personally to Assam to
study this question, and on the whole,
the Home Minister created a good
impression in Assam. But no sooner
had the hopes of the people of Assam
been raised, and no sooner had the
hopes of the minorities in Pakistan
been raised that India would be wel-
coming them all and rehabilitate them
here, than we took another step, and
that was to invite the Home Minister
of Pakistan to a conference with our
Home Minister here in Delhi. I wish
this conference well. 1 wish that this
conference produces something good
and tangible in our interest and in
the intercsts of Pakistan. But I have
my fears and misgivings. If the news-
paper reports today are any indication,
this conference is going to be a failure,
and it will be lucky if we emerge out
of this conference with feelings not
further embittered. This is the dis-
mal picture of our foreign policy. We
mad cxpected something better.

The annual report of the Ministry
of External Affairs has made a men-
tion of the fact that we have so many
as 129 Missions abroad in different
parts of the world. I want to ask this
pointed question of the Prime Minis-
ter, for whom I have a very great
respect personally. Will he tell me
whether in Asia and Africa today, we
have got any country that we can
consider to be our real and genuine
friend? Let us not talk about America
and Europe, for we do not count in
America and Europe. But in Asia
and Africa, can we put our hands to
our hearts and point to a particular
country and say that that country is
our friend? Can we say today that
Ceylon is our friend? Can we say
that Burma is our friend? Can we
say that Indonesia is our friend? That
is the question that bites deeply and
that calls for an answer. Now, if we
are isolated in the world, the impor-
tant question is what our 129 Missions
in the different parts of the world
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have been doing. There are so many
charges against these Missions. The
charges are that these Missions, the
people who run these Missions, are
careeristic, cavalier, irresponsible, and
supercilious in their general attitude.

Mr. Deputy-Speaker: The hon.
Member should try to conclude now.

Shri Swell: I have yet to make the
point that I really wanted to make. I
request you to give me a few more
minutes.

Mr. Deputy-Speaker: The hon.
Mcember's party is entitled to 14
minutes, and the hon. Member has
taken already 15 minutes.

Shri Swell: I was told that I was
entitled to 20 minutes. Anyway, I
would request you to give me a few
more minutes.

What have our Missions been
doing? I was aghast the other day to
read that at the height of the Kashmir
crisis, when the leader of the Indian
delegation, Shri M. C. Chagla, was in
America, he wanted to have an inter-
view with the American Secretary of
State, Mr. Dean Rusk, but he could
not do that, because the Indian
Ambassador in Washington was not
there and his Deputy also could not
be traced.

I was more aghast to read of the
stoning of the Indian embassy at
Rangoon by Indians themselves. I do
not know if any other country in the
world has sunk to that level when the
nationals of that country would be
stoning the embassy of their own
country. I submit to the Prime Minis-
ter that there is something very wrong
with the way our missions abroad are
functioning, that he would kindly look
into this matter and see to it that we
get a worth of job from these diffe-
rent missions on which we are spend-
ing so much money.

I would like to refer to the ques-
tion of NEFA, but it does not seem
possible. But what I would like to

.
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say in conclusion is this: that it 1 wonder if it would not be a fruit-

appears from this analysis that we are
reaching a climacteric as far as our
foreign policy is concerned and that
we can push on with this policy only
at our peril. It appears to me that
a time has come for a fresh thinking,
for a reassessment, for a reappraisal
of our forcign policy. I see unmistak-
able signs that the Government too is
thinking i1 these terms of reassess-
ment and 1ethinking about our foreign
policy. There is no other explanation
for the release of Sheikh Abdullah.
There is no other explanation for the
decision to send a team to negotiate,
to talk at Jakarta along with the
Chinese across the same table.

I would submit that our foreign
policy should be based on certain con-
crete and immutable facts. They are
that we are a sovereign inde-
pendent country and we mean
to keep our sovereignty, our
independence, and towards that
we will do all in our power to build
up our strength, militarily and in-
dustrially. At the same time, it is
necesary for us to realise this fact
that we have to live together with
our neighbours; we have got to get
on with our neighbours. We have
got to get on with China; we have got
to get on with Pakistan. And if we
have to live and get on with them,
we have to realise that we are not
all angels and they are not all devils.
Our pose of self-righteousness which
we bave taken all along has done us
npo good. We have to realise that the
other side too has a case. I do not
know if that means that we start
negotiations  with those countries.
There has been a talk, there has been
a demand for that in thig country, I
for one would not suggest that we
would start negotiating with China
or Pakistan on their terms. I
would not say that we should deviate
from our stand that we should ne-
gotiate with China unless and until it
accept the Colombo proposals in toto.
But theire xre other ways of doing
that.

ful thing if we start calling or have
somebody to call, a convention of all
nations in Asia, a sort of an All-Asian
Organisation for Asian Unity, like the
one they have in Africa, in which
all the countries, irrespective of their
ideologies, irrespective of their align-
ments, but realising that they have
got to live together in Asia, will meet
together round the table and
try to thrash out their problems. I
would put tnis suggestion earnestly
for the consideration of the Prime
Minister. His word has great value
in the world. It has always had
value and it has value today. If the
Prime Minister with all hig wisdom,
with all his prestige, would try to
bring that fresh thinking over the
problems in Asia, it would go a long
way in solving not only the problems
of this country but the problems of
this vast continent,

Shri D. C. Sharma (Gurdaspur): I
have listened with a great deal of
respectful attention to the hon. Mem-
ber preceding me and I feel that
whatever he might have been saying
in the beginning, he came in the end
to those very conclusions which all
right-thinking persons arrive at look-
ing at our foreign policy in the cor-
rect perspective, not only in the con-
text of national interests but also in
the light of international develop-
ments,

I was slightly pained to hear that
our China policy had been a failure,
a policy of indecision and a policy of
vacillation. 1 think it hag been just
the reverse of that, Our Prime Minis-
ter has been saying all these days,
and he has never flinched from that
even for a minute, that India can talk
with China across that table only
when China accepts the Colombo
proposals in toto and not in substance
as the Chinese have done. Ig that a
case of vacillation?

Moreover, I would submit very res-
pectfully that the unilateral cease-

-
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fire by China, the perigrinations of
Chou Ba-lai 1n the countries of Africa
and Europe, and the feelers that hs
hag been putting forth through this
Prime Minister and that Prime Minis-
ter—all these are not acts of mag-
nanimity or gestures of grace or in-
dications of any superiority, but are
indicative of the fact that China got
badly mauled, if I can use that ex-
pression, if nut in the military sense,
_at least in the other sense of the
“ word, on account of the aggression
that she committed against India. It
is not we who are isolated.

Shri Nath Pai: She would commit
more aggression so that she would
be completely mauled.

Shri D. C. Sharma: I do not think
we stand in any way isolated at the
bar of world opinion,

Shri Nath Pai: Not at all.

Shri D. C. Sharma: But I do feel
that since China had done this in-
human, trecherous thing and had
stood to lose all along the line, there-
fore, in order not to lose face, China
ordered the cease-fire.

My hon, triend said we should
build our country militarily end in-
dustrially. I think that is what our
Prime Minister has been saying all
these days, that is what all the mem-
bers of the Cabinet have been saying
all these days.

In reply to a question put on the
floor of the House the other day, it
was stated that we were building up
our defence potential to the highes:
possible extent.

Shri Nath Pai:
agree,

Tyagiji does not

Shri D, C. Sharma; Tyagiji and you
are exceptions, I cannot help it.

Sh?'i Raghunath Singh (Varanasi):
Tyagiji is 3 member of the Congress
Party, he is not an exception.
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Shri D. C. Sharma: We are build-
ing our defence potential io the high-
¢st point, and we are trying to in-
dusrialise our country as much as we
can, but more than this, 1 would say
that China has awakened the nation,
has drawn our atteation to the great
danger with which we are surround-
ed, and the morale of the nation is
much higher today than it was before
the Chinee aggression. The emer-
gency has percoated every hamlet,
to cvery cottage, and every man and
woman and boy and sirl, because 1
iind that boys and girls are now in
the NCC and ACC. All of them feel
that urge for the retention of national
sovereignty and integrity, to which
my hon. friend made reference,

1 feel that our foreign policy is
based on certain immutable princi-
ples, but, in foriegn policy, as in
military policy, we have the grand
strategy, and we have also tactics. So
far as tactics are concerned, so far as
the decisions in this sector or that
sector are concerned, we do have
fresh appraisal, and we do try to
adjust ourselves to new  circumstan-
ces, but so far as the basic principles
ore concerned, I think they have been
adjudged by time, by the emergency,
and found to be quite good and quite
in the interests of our country. 1
think one of the great principles to
which my country is committed, and
which is the great contribution made
by our Prime Minister, is the princi-
ple of non-alignment,

We are living in a very disturbed
state of mind today. The whole world
is troubled by the division of so many
blocks. Formerlys we had only two
blocks. Formerly we had only two
and the Anglo-American bloc. But I
feel that 3 time will come when there
may not be two but four blocks.
Fran-e is thinking of having a block
of its own—not in terms of satellites
but of sovereign nations, France also
wants to have g revision of the old
concept of. the balance of power, At
the same time China also wants to
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build up a number of satellites not
only in Asia and Africa but in other
countries also. Therefore, the world
will be riven as under and divided
into four blocks in the near future.
I feel that when the world is being
fragmented and sub.divided into so
many different blocks which could
be militarily  together, industrially
together, for a country like India the
policy of non alignment is the one
policy which ig not only a good policy
for it but also is a policy which could
bring pea-e and some little comfort
to those countries which have ac-
quired  indepedence recently and
which have become sovereign recent-
ly. All those countries, I think, are
torch bearers of non-alignment be-
cause they know that the creation of
these blocks means a lot of danger to
them As time passes this policy
will gather greater and greater force
and will get more and more adherents.
After all people know that this policy
is not based on distancc or proximity
but it ig a policy which makes for
full sovereignty of a State, whatever
its population, per capita income,
military potential or industrial effi-
ciency. India has been one of the
barbingers in this matter and »s time
passes more and more peopie Wil}
look upon this question with proper
perspective,

Another important problem is dis-
armament. Unless there is disarma-
ment, ther can never be peace in the
world. I am happy that seventeen
nations got together at Geneva and
the Indian delegate has given the
right kind of expression to our feel-
ings, not to our feelings only but ot
all those countrieg which yearn for
peace. We want nuclear weapons 10
be frozen; there should not be any
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proliferation of nuclear weapons and
there should be some kind of limita-
tions in those matters which are con-
ducive to militant and warlike pro-
pensity in this world. When I look on
this problem, I find that in this mat-
ter there are some countries which
see eye to eye with us, other countries
are there which do not see eye to
eye with us, It js an urgent pro-
blem before mankind. Again, 1 hope
that the two super-powers Russia
and America will come to some kind of
agreement about this problem of dis-
armament and that they will try tc
see that no country can transfer
nuclear weapong or weapon techno-
logy to another country, and that non-
nuclear powers do not try to manu-
facture, possess or receive those wea-
pons which are there. At the same
time. I fee] that the plan submitted
by Mr. Gromyko has within it the
seeds of lasting pcace for mankind.

Mr. Deputy-Speaker: The hoa.
Member will take more time, I gup-
pose,

Shri D. C. Sarma: Yes, Sir.

Some Hon, Members: Let him
continuc.
Some Hon. Members: Tomorrow.

Mr. Deputy-Spcaker: He has got
five minutes more; he can continue
and finish,

Some Hon. Members: Tomorrow.

Mr. Deputy-Speaker: The House
stands adjourned till 11am. tomorrow

17.31 hrs.
The Lok Sabha then adjourned till

Eleven of the Clock on Friday, April
10, 1964|Chaitra 21, 1886 (Saka).
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